297 Re, Incident
at Chandigarh

MR. DEPUTY-SPEAKER: No, no
Not necessary. Shri Kanwarlal Gupta
has already explained what he has
said.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE)—rose

MR. DEPUTY-SPEAKER: Do you
want to say anything?

SHRI ATAL BIHARI VAJPAYEE:
I would like to take the Leader of
the Opposition seriously.

I did attend the public meeting, but
1 did not say that the maximum
punishment shoulg be given. In fact, I
said in so many words that the quan-
tum of punishment is to be decided by
Parliament, and not even by the
Janata Party. When certain slogans
were raised—those slogans were high-
ly objectionable—I admonished those
who were raising them, and they kept
quiet, Let him go through the pro-
ceedings of the meeting. I welcome
his assurance that they are oppos-
ed to violence, All parties have to
exert their influence that there is
no outbreak of violence in any form
or in any shape because violence and
democracy cannot go together.

MR. DEPUTY-SPEAKER: Calling
Attention; Shri Brij Bhushan Tiwari.

SHRI K. GOPOL (Karur): On be-
half of the House, I congratulate Mr.
Saugata Roy on his marriage.

MR. DEPUTY-SPEAKER: We congra-
tulate him.

SHRI A. BALA PAJANOR (Pondi-
cherry): 1 think thev ean join in this.
We should have unanimity at least
in this respect.
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SEHR] A, BALA PAJANOR: He s
saying it as a bachelor,
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MR, DEPUTY-SPEAKER: Mr. Vaj-

payee, being a bachelor, {feels like
that.

SHRI A. BALA PAJANOR: I know,
you are also a bachelor, Mr. Kamath,
a genior member, is a bachelor; he is
not here,

SHRI YESHWANTRAO CHAVAN
(Satara): Mr. Vajpayee should recon-
sider his position now.

MR. DEPUTY-SPEAKER: I am told
that in the confusion that was going
on, one paper has not been laid—Item
No. 4; Shri Shanti Bhushan.

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE). Sir,
on behalf of Shri Shanti Bhushan,
I have already laid on the Table the
paper mentioned against his name.

MR. DEPUTY-SPEAKER: That is
all. We now take up the Calling At-
tention; Shri Brij Bhushan Tiwary.

12.12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REFORTED AGREEMENT BETWEEN CHINA
AND FRANCE AND SUPPLY OF NUCLEAR
PLANT AND TECHNOLOGY TO CHINA BY
FRANCE UNDER AUTHORISATION OF

USA
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THE MINISTER OF EXAERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): As the House ig awsre,
press reports have recently appeared
stating that France and China have
signed an economic ggreement in
Peking on December ¢ 1978, regurd-
ing trade between the two countries
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[Shri Atal Bihari Vajpayee]

over the next seven years. This agree-
ment is reported to include a provi-
sion regarding the sale of nuclear po-
wer reactors to China by a Franch
firm.

It has also been stated that the
nuclear power reactors in question
are based on technology originat-
ing in the U, 8. A. While Government
have seen newspapers reports that it
ig likely that US Government would
give their clearance, which would be
necessary for their export to China by
France, it is understood that the ques-
tion of their clearance is still under the
consideration of the US Government.

Government do not yet have confirm-
ed details and information on the scope
ang conditions of the reported sale of
nuclear power equipment to China. In
the absence of these, it is not possible
to comment on the precise implications
of this transfer of technology which,
further, is the immediate concern of the
three parties involved. However, 1
would like to reiterate Governmenti's
well-known views on the peaceful
utilisation of nuclear energy and the
necessity to ensure that any safe-
guards that may be eventually appli-
ed in the matter of the transfer of
nuclear technology should be uniform
and non-discriminatory covering all
activities applicable to nuclear and
non-nuclear weapon States.
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China by France (CA)
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In 1975 Michae] Pittsburg strongly
argued for close military cooperation
between the United States and China.
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“A secure and strong China is in
America's interest.”
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“There is a real possibility of sel-
ling commercial nuclear reactors to

the Chinese. Remember that since

the Chinese have already develop-
ed a full capacity to manufacture
nuclear weapons the normal con-

cern that we have about prolifiera-
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“The US president, Mr. Jimmy
Carter, ovefriding State Department
objections has authorised France to
sell American-llicensed nuclear re-
actors to China.”
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ILLEAVE OF ABSENCE FROM TiE
SITTINGS OF THE HOUSE

MR. DEPUTY-SPEAKER: The
Commitlee on Absence of Members
from the sittings of the House 'n their
Ninth Report have recommended that
leave of absence be granted to eight
Members, namely, Thakur Girija Nan-
dan Singh, Sarvashri T. A. Pai, Dhar-
masinhbhai Patel, Keshavrao Dhond-
ge, K. S. Chavda, Annasaheb Magar,
Krishna Chandra Halder and Dr.



